
THE UHATI HIGH URT AT GU HATI
(HIGH COURT OF ASSAM NAGALAND :MIZORAM AND ARUNACHAL PRADESH)

N O T I FI C A T I O N

Dated GuwahaU the 3ls of JulY, 2024

NO. Hc.vIr-1(xxPt.-rx)l20lol6459lA #### The Hon'ble Gauhati Hi9h Court

has been pleased to nominate th€ following Judicial fficer to attend a " Wotl6hop

on Tnnsnational Crimes(GrouV2)- organized by the National Judkial Academy

in collaboration with Federal Judicial centre(FJC), Washington and central & Eastern

European Law Initiative Institute (CEELI), Pragu€, at the Delhi Judicial Academy,

New Delhi on 176 and 18th of August2024.

Name & Designation of
the Officer

Mobile No. Email ID

Smti. Monmee Sarma,
Addl. DisEict and sessions

Judge,Nalbari

9864013262 monmeesarma@g mail,com

The aforesaid officer is directed to attend the training programme

accordingly.

By order,
Sd/- S.Dhar

REGISTRAR (]UDICIAL)

Memo No. HC.UI-1oO(PL -,x) | 2OLO I 6460/A, Dated 31-{)7'2024
Copy for information & ne€essary action to:

1. The Honble D'rector, National Judicial Academy, Suraj Nagar PO, Bhopal -
462044, Madhya Pradesh.

2. The Honble Director, Delhi Judicial Academy, New Delhi.

Email : Cja@nic.in, delhijuCici3lacade,.ny@gmail.com

3. The L.R. & Secretary to the Govt. of Assam, ludicial Department, Dispur,

Guwahati, Assam.

4. The Principal Accountant General (A&E), Assam, Beltola, Guwahati for

information and necessary action.



[The Offier is plad on depuaqon for the ptogram on andition

that (a) the Offier witl fu tratd as on duty during the tnining

period & (b) she witt be entitted T.A. & D-A. as admissible under the

Rul6J.

5. The Registrar (Admin /Vigilance/Estt i/c), Gauhati High Court, Guwahati'

6. The Reglstrartum-Principal Secretary to the Hon'ble the Chief lustice,

Gauhati High Court, Guwahati.

7. The District & Sessions Judge, Nalbari.

(He is rquestd b inbrm the ancernd Offier afuut this

notification).

8. Smti. Monmee Sarma. Addl. District & Sessions Judge, Nalbari'

9. The Project Manager, Gauhati High Court, Guwahati.

(He is tqu5td to upled the Notification immdiahly b the

official website of the Gauhati High Coutt Guwahati).

10. The Administrative fficer, Judlcial Academy, Assam with a request to

place the notification before the Hon'ble Director, Judicial Academy'

11. The Private Secretary to Honble Mr. lustice Manash Ranjan Pathak, Gauhati

High Court, Guwahati for his Lordship's kind information.

12. The CA to the Registrar General, Gauhati High Court, Guwahati

onE usT of oEFIGEE llEREtlagovE 15 l{oT t{EcEssaRrlY tl'l oRDER of sEr{roRrTl)

.* S'tr
7

!

}\


